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Drinking Water Projects in Tribal and
Hilly areas

91. SHRI BHAGABAN MAJHI: Will
the Minister of RURAL AREAS AND
EMPLOYMENT be pelased to state:

(a)whether Government have any
proposal to launch some World Bank aided
Drinking Water Projects in the hilly and
tribal areas;

(b)whether any such projects is being
launched in Orissa; and

(c) if so, the details thereof?
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THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABA-GOUDA
PATIL): (a) and (b) No, Sir.

(c) Does not arise.
Rural  Sanitation Programme
in Maharashtra

92. PROF. RAM KAPSE: Will the
Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a)whether it is a fact that Central
Government's share towards the
construction cost of individual latrines in
Maharashtra under Centrally Sponsored
Rural Sanitation Programme has not yet
been paid to the State Government;

(b)if so, the details in this regard;

(c) the reasons for non-payment of
this amount; and

(d) by when Government would
make payment of this amount?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) No, Sir.

(b) to (d) Does not arise.

Payment of Pension and Gratuity
to Employees of DRDA

93. PROF. RAM KAPSE: Will The
Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a)whether Government have
received a communication dated the 15th
April, 1996 from the Government of
Maharashtra  requesting the  Central
Government to bear a share of 50 per cent
of expenditure towards pensions & gratuity
payable to the employees of the District
Rural Development Agency in
Maharashtra;

(b)if so, the details of the action
taken thereon;

(c) the reasons for pendency of the
proposal; and
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(d) by when a decision would be taken
and payment released?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) A copy of the communication
dated 15th April, 1996 has been received
from the Government of Maharashtra on
22nd  May, 1998 requesting the
Govenrment of India to share the burden of
post retirement benefits, of DRDA
employees.

(b)The  State  Government of

Maharashtra has been informed of the
decision of the Government of India.

(c) The above mentioned letter dated
15.4.96 was not received earlier. As soon
as, the copy was received on 22.5.98,
action has been taken.

(d) The decision has been
commuinicated and no payment is required
to be released.

Rural Sanitation Programmes

94. SHRI RAHASBIHARI BARIK: Will
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are being implemented since last three
years and the amount of allocation made to
these States during this period,;

(b)whether any such programme is
being implemented in Orissa; and

(c) if-so; the details of the coverage
made under the programme in these years?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (@) A Statement showing the
details of the states where the Centrally
Sponsored Rural Sanitation Programme is
being implemented is Annexed. (See
below).

(b)Yes, Sir.

(c) The State has reported the
construction of the following number of
individual latrines during the last three
years udner CRSP and MNP.

the Minister of RURAL AREAS AND 1995-96 1996-97  1997-98
EMPLOYMENT be pleased to
state: 37296 3810 4715
(a) the States where Centrally sponsored
Rural Sanitation programmes
Statement
Allocation made to State/UTs under (cntrally Sponsored Rural Santitation Programme
(Rs. in lakhs)
Sl. State/UT 1995-96 1996-97 1997-98
No.
1 2 3 4 5
1. ANDHRAPR. 331.00 343.00 642.00
2. ARUNACHAL PR. 8.00 8.00 15.00
3. ASSAM 126.00 130.00 243.00
4. BIHAR 589.00 603.00 1129.00
5. GOA 5.00 5.00 9.00
6. GUJARAT 149.00 155.00 290.00
7. HARYANA 54.00 56.00 105.00
8. HIMACHAL PR. 52.00 54.00 101.00
9. J&K 73.00 75.00 1-10.00
10. KARNATAKA 269.00 278.00 520.00




